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AUGMENTED PUBLIC ANNOUNCEMENT
: flh:dar" gulation 6 of the y and Board of india
'y Resolution Process for Corpi Persans) Reg 2016]
R THE ATTENTION OF THE CREDITORS OF
HORIZON CONCEPT PRIVATE LIMITED

RELEVANT PARTICULARS

By

Name of comorate debtor | Horizon Conpept Private Limited
Date of incorporation of comporate debtor | 20/09/2012

Authority under which corporate deblor | Registar of Companies, Delhi
is incorporated / registered

Comorate Identity No. / Uimited Uability
Identification No. of corporate deblor

5. |Address of the registered office and

[N

w

UT0109DL2012PTC242585

8,13, First Floor, Sahi Hospital Road, Jungpura

principal office (if any) of comorate Extension, New Delhi, - 110014
deblor

6. |Insolvency commencement date in Invtial Ovder for CIRP commencerment was pronounced
respect of corporate debtor

on dated 01.10.2019, However CIRP could not take off
beyond advertisement dt 06.11.2019, Subsequently
IRP has been replaced vide Order dated 30.072024,
Therefore, now being re-advertised upon receipt and
of detaits _from the Corporate Debor.
2601-2025

{180 days from the Insohvency Commencernent cate
which is 30072024}

Name: Mr. Suman Kumar Verma

Reg, No : iBELPA003/00342/2021-2022/13657

7. |Estimated date of dasure of insolvency
resolution process

8. |Name and registration number of the
insolvency professional acting as interim
resolution professional

9. |Address and e-mail of the interim
resolution professional, as registered
with the Board

Address and emall 1o be used for
comespondence with the interim

Address: WZDS, Lane No. 10, Mahenir Enclave.
| Palam Colony , New Delhi 110045
| Personal Email id: ipskvennaie loom
Address: WZD'9, Lane No. 10, Mehanir Endlave,
Palam Cosory . New Delhi -110045

pr ail : | il
11| Last date for onofdams 04122004
12.|Classes of credfors, f any. under clause | Home Buyers under Real Estates Projects under
(b) of subsection (64) of section 21, Section 5(8) ff) of the Insolvency and Banknuptey Code.
ascertained by the intenim resolution 2018
professional
13.|Names of Insolvency Professionals 4. Mr. Mukesh Chanc Jain
i to act as Authorised

2. Mr. Satish Kumar Chugh

3. Mr. RamHripal Shama

{Details of the Insolvency Professionals are provided in
the below mentioned Foint No. 14)

Representative of creditors in
a class (Three names for each class)

(8) Relevant Forms and
(b) Details of authorized representatives
are available at:

{a) hitps://ibbl.govin/nome/downloads
{b) Details of authorized representatives are as folows:
1. Mr. Mukesh Chang Jain
(IBBIPAQO2/IPNO0SB0/2020-2021/13054)
Address: F-703, Munirka Apartments, Sector -9,
Piot-11 Dwarka , New Delhi 110075
| EMall: maainimea@amalloom
2. Mr. Satish Kumar Chugh
{1BBY/IPADO3/IPNDO270/2020- 2021/13196)
| 111-B , Pocket -F , Mayur Vihar , Phase -l
| Dethi 110091
| EMait: skchughl 1i@email.com
| 3. M. Ramkripal Shanma
| (BBY/IPADD2/PNO1126/2021-2022/13669)
| Address: DDA SFS Flat No 133 Sector- 6, Pocket 1,
| Dwarka Phase £ , MTNL / Manipal Hospital,
| Deli. 110075
| EMail : ippshama@gma.com

Notice is hereby given that the National Company Law Tribunal, Delhi Bench - ill has ordered
the commencement of a Carporate Insolvency Resolution Process initially on 01.10.2019
however CIRP could not take off beyond advertisement dt 06.11.2019. Subseguently IRP
has been replaced vide Order dated 30.07.2024, Therefore. now being re-advertised upon
receipt of details from the Corporate Debtor.
The creditors of Horizon Goncept Private Limited are hereby called upon to submit their
claims with praof on or before 04-12-2024 to the Interim Resclution Professional at the
address mentioned against EntryNo. 10.
The financial creditors shall submit their proof of claims by electronic means only. All other
creditors may submit the proof of claims in person, by postor electronic means. Afinancial
creditor belonging to 2 class, as listed against the entry no 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against the
entry no 13 toact as authorised representative of the class Home Buyers in Form CA.

bmission of false or misleading proofs of claim shall attract penaities.
Date: 20-11-2024
Place: New Delhi

Sd/-

Mr. Suman Kumar Verma

Interim Resolution Protessional

Registration No. 1BBI/IPA-D03/00342/2021-2022/13657
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